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Open Court

CENTRAL ADMINISTRATIVE TRIBUNAL
ALLAHABAD BENGH

ALL AHAB AD
Original Application No0.1391 of 2002

Friday, this the 13th day of De cember , 2002

Hon'ble Mr. Justice RJR,K.Trivedi,'v.C.

Nitesh Srivastava,
S/°¢ late Shri Jagdish Sahai
C/o Shri R.S.Verma

Sarvodaya Shiksha Niketan . .
Phulwaria Cantt, Varanasi. eees Applicant.

(By Advocate : Shri K.P.Singh)

Versus

L. .Union of India,
through the oecre‘tary,
Ministry of Defence,
i\E\N De ’hlo

2% Director Gereral,
Ordnance Service
Master General of Ordnance Branch

Army Headquarters, DHQ PO
New Delhi -110011l.

3 Command ant,
Gntral Oldnance Depot Chheokl
Allahagbad.

ee.. Respondents.

(By Advocate : Shri Rajiv Sharma)

ORDER (CRAL

By Hon'ble Mr. Justice RR .K.Trivedi, V.C, :

By this OA, the applicaht has challenged the order
dated 22.2.2002 (wrongly mentioned in OA 22.7.2002), By
Order dated 22.2.2002, the claim of the gpplicant for
compassionate appointment has been rejeeted,on the ground
that father of the applicant Shri Jagdish Sahai expired
on 16.,8,1980 and the mother of the applicant never approach
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this TEEERSL) in tire, PS the death took place in 1980.
: - - Covier e onall Gpveiend
The purposes for granting appOlntmentLPaS been lost,

The claim now réised has been rightly rejected by the

respondents.

2 - This application has been rejected without any

el

Vice Chairman

Order as to costse.




